S.JAGANNADHAM HYDERABAD,
REGISTRAR (VIGILANCE) DT:06.12.2013

ROC.NO:7396/2013-B.SPL.

Sir/Madam,

SUB: CENTRAL GOVERTMENT ADMINSTRATIVE TRIBUNAL - Filling up of
04 posts of Registrars (OB) and 04 Posts of Joint Registrars in Central
Administrative Tribunal on deputation basis for a period of one year -
Willingness from eligible officers - Called for - Regarding.

REF: Circular No. PB/1/6/2010-Estt.I, dated:21-11-2013, from the
Registrar, Central Administrative Tribunal, Principal Bench, 61/35,
Copernicus Marg, New Delhi - 110 001,

-00o0-

I am to state that the Registrar, Central Administrative. Tribunal, Principal
Bench, New Delhi, in his Circular referred to above, informed that among the other
posts, 04 posts of Registrars (OB) and the tentative place of availability of vacancy or
its likelihood will be at Bombay, Patna, Earnakulam and Madras Benches of the Tribunal
and 04 posts of Joint Registrars and tentative place of availability of vacancy or its
likelihood will be at Ahmedabad, Calcutta, Lucknow, Jaipuh, Banglore (likely) and Cuttak
Benches of the Tribunal, and the eligible officers are likely to be fill up in the Central
Administrative Tribunals on deputation basis for a period of one year likely to be
extended or curtailed in administrative exigencies.  The Registrar, Central
Administrative Tribunal, Principal Bench, New Delhi, has also mentioned that the
maximum age limit for those appointments shall not exceed 56 years on the closing date
of receipt of application and the number of vacancies and place of posting are subject

to change. The copies of the said Circular along with the enclosures were placed in the

High Court Web site i.e., http://hc.ap.nic.in,
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I am, therefore, directed, to request you to circulate the same among the

Officers working in your District/ Unit and the Officers who were eligible may

download the copy of Circular of the Registrar, Central Administrative Tribunal,

Principal Bench, New Delhi, from the High Court's Web Site and submit their willingness

applications, directly to the High Court, so as to reach the same on or before

20.12.2013 by SPEED POST or any other source.
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Yours faifhful!y
;l a——ﬁA
REGISTRA; (VIGELANCE)

The Chief Judge, City Civil Court, Hyderabad
The Metropolitan Sessions Judge, Hyderabad
The Chief Judge, City Small Causes Court, Hyderabad

THE PRL. DISTRICT AND SESSIONS JUDGES:

Adilabad, Anantapur, Chittoor, Cuddapah, East Godavari at
Rajahmundry, Guntur, Karimnagar, Khammam, Krishna at Machilipatnam,
Kurnool, Mahabubnagar, Medak at Sangareddy, Nalgonda, Nellore,
Nizamabad, Prakasam at Ongole, Rangareddy District, Srikakulam,
Visakhapatnam, Vizianagaram, Warangal and West Godavari at Eluru.




- @@h \ @/ No. PB/1/6/2010-Estt.1 - | .
i > ~ Central Administrative Tribunal > /gj} 3 LA
A Principal Bench Cone
¢ '3 .‘ & .. )
‘\\}) New Dethi -110 001.

| ‘Dated:  21/11/2013
CIRCUL

Subject: Filling up of the vacant posts -in the Central Administrative Tribunal on
deputation basis. - g '

It is proposed to fill up the following posts in the Central Administrative Tribunal on deputation
basis for a period of one year likely to be #xtended gp curtailed ip administiative exigencies. TLe Pay
and allowances and other terms of deputation of the dfffoergiofficials sefected for the said posts will be
rognlated in accordance with the instructions contained in the Department of Personnel & Training OM
No.6'8/2009-Estt.(Pay-1I) dated 17/06/2010. The employees of Central Administrative Tribunal are
entitied for and may continue to retain General Pool Residential Accotmodationt as per extant rules.
The name of posts, classification, likely place of posting. tenure, scale of pay and eligibility criteria for
filling up of these posts on deputation basis are as under:- - A R

1 = REGISTRAR (OB) (04 Pasts)

Group ‘A’ (Gazetted) in ‘tlie PB-4 Rs.37400-67000 Plus Grade Pay Rs.8700%. The ‘selocted.”

officer may be posted at any of the Bench wire the vacancy would be available at the relevant .

time on deputation basis initially for the period of one year. Howevér the tentative place of
availability of vacancy or its likelihood will be at Bombay, Patna, Emakulam and Madras
Benches of the Tribunal. : . _

\):f']U"YE!m bility Criteria: - ‘ : . .

\, . Officers possessing a degree in law and holding .

*\ a analogous post in the Central Government/State Government/High Court; or

b posts with grade pay of Rs. 7600/~ with a minithurix of five years regular service

in the grade; or - , -
C. posts with grade-pay of Rs. €660/~ with a minimum of ten years regular service;

. ar

Officers holding posts of District Judge/ Additional District iudchRégistrar/'Addiﬁonal

Registrar’ Additional Registrar of High Court on regular basis.

n JOINT REGISTRAR (04 POSTS) ) - S ¢ el

.1 Group ‘A’ (Gazettedi in PB-3 Rs, 15600-39100/- Plus Grade Pay 'R's.7600/-. The selected officer

may be posted at any, of the' Beiich where thie-vacancy would be dvailable at the relevant time on
deputation basis initially for fhe period of one year, However the tentative place of availability of
vacancy or_its. fikelihood will be at- Ahmedabad, Calcutta, Lucknow, Jaipur, Bangalore(likely)
and Cuitack Benches of the Tiibunal Coe
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Officers possessing a degree 1n law and bolding - - .
¢~ Yoy y

a. analogotis past in the Central Govemment/State chsrm;e.nt/ﬂ:gb Cm_zn or
b. posts with‘a:minimum.of five years regular servicg in the g;ydg’apay of Fs. o6 Weie
. ars regular service” IR ST

cd S A e

AL PRIVATE SECRETARY (02 One each resérved for SC &ST):

Gicup A (Gazs ctted) in “the..scale of pay of lié.i”di)’()@-ﬁ?ﬁ'—lﬁ.,?_(}ﬂ’-(’ﬂe\fised PB-2
Rs.15600-39100/- Plus Grade Pay Rs/6600/-). Selected "Officer may be'posted in-the Beack |
whiere the vacancy would be availabl¢"at that reievant point of time: Vacancies in the grade is |

presently available at Princighl Benich.Allahabad; Curtack, Chandigdth, Patna. Kelkata/liksly)
and Ahmedabad Benches' of the Tribufial e 5 i

” . '.' ,..;.';' . ¢ - “’,’
Eligibility Criterja:- C e A T

Officers holding~ . e .

(a}  Analogous posts in the Central Government/State GovernmentHigh Courts with atleast
two years ragalar servive in the grade of Principal Private Leeraaly ths scale of pay of
Rs. 10000-325-15200/~ (Revised PB-3 Bs. 15600-39100/- Plus Grage Pay Pebolr)

(b) Piivate Secretary with atleast cight years regular service i the scale, of pay of
R 6500:200-10500/- Revised to Rs. 7500-250-12000/- (Revised P5-2 Re. 9300-34800:- with
grade Pay of Rs. 430{)/- and PB-3 with. grade Pav Rs. S400/-). ' : :

COURT OFFICERS/SECTION OFFICERS (19 posts) :-

Group ‘B’ (Gazetted) in the scale of pay of Rs. 63500-200-10500/- revised to Rs. 7500-250-
12000/- (Revised PB-2 Rs.9300-3480C Plus Grade Pay R5.4800/-) at the Principal Bench,
Alizhabad, Ahmedabag, Bangziore, Bombry, Calcuttz, Chandigarh, Guwahati, Hyderabad,
Yabatpur, Jaipur, Cuttack and Jodhpur Benches of the Tribunal on depntation basis initially fora
period of nne year. '

Eligibility Criteria:-

Essential: : :
1. Persons working 1mder ths Contral Government/State Goveraments/High
Counts/Subordinate Courts: .

a) (i) Hbnlding analogous post on regular basis: OR
(ii) Holding posts of Assistant or equivalent in the pre-revised scale of pay of Rs.5500-
900/ Revised to Rs. 7450-225-11500/- (Revised PB-2 Rs. 9300-34800/- plus Grade Pay
' Rs. 4200/- or Rs. 4600/-) with 8 voars regular service and
b) Possessing the Degree of s recognized University or equivalent

Desirable:  Degree inLaw .

'.‘




PRIVATE SECRETARY (17 posts):- ~ Group ‘B’ (Gazetted) in the scale of pay of
. Rs.6500-200-10500/- revised to Ra. 7500-250-12000/- {Revised PB-2 R5.9300-34800 Pias Grade

Pay Rs.4800/-). The selected ofiicer may be posicd at any of the Bench wihere the vacancy would.
be available at the Teievant time on depntation basis iwirally for a pericd of ne yoar, Howraver
the tentative place of availability of vacancy or iis likelitwsod will be at Allaliabed. Alnaedabad.
Bangalore. Bombay, Caicutta, Emakulzm. Hvderabad. Jaipur, Jodhpur, Jab ur. Madess and
Patna Benches of CAT,

Eligibility Criterig:-

®

Ty

Private Secretaries with two yzars of regular service in the grade of R5.6500-200~ 1050 -revised
10 Rs. 7500-250-12000/~ (Revised PB-2 Rs. 9300-34800/- Pius grade Pay Fs. 4840/-) 1 Uzatral
Governraent'State Government/High Cowts; IR

Court Mastsr/Stenographer Grads ‘T with

at ;e_ast-éight, years regular servios in the grado of '

" Rs.5500-175-9000/- {Revised PBE-2 Rs. 9300-348G0/- plus Grade, Pay Rs. 4200/~ or persons

holding analogous post in the grade of Rs.5541175-9600/- (_Rexis¢d PB-2 R3.9300-34%00/ - phas

 Grade Pay Rs. 4200/~ with at feast 3 yeas cogular service and possessingaspeed of 120 w.pm.

" in.shorthand and 40 w.p.m ip eypewriting (English). - Central - Government/Gtate

Government/High Courts. Co ey

c N

| JUMIOR FiD TRANSLATGR 13 2CETH) - Group FB" Orori-vazetted) Tiost in ths scaie
£,

Lo S lzbabad, - Almedabad,

¥

of pay of Pay Band-2 Re. 9300342060/~ gius Grade Payv Rs; .
doranents hfudvas, Patna and

Bangalore, Bambav, Calcutia, Cntiack,r Emakuian, Guwal

L
L1 AN

Principal Bench on transfer on deputation basis iratially ¥or a petiod ffpRs year.

Lo

Eligibility Criteria -~ Ca . ' "; :

@) Persons boldmg érzzilogqué-x_msis Dut ic.guiaf basis in Cenmral/State Govt./High Couits and
Suborsingte Corui ¥.arste and posesing gqualification and experience as under (V) blow
‘ OR S s
{ii) Persons bolding post m the scale of Rs. 5000-8000/- (Revised to PB-2 Rs. 9300-348G0/-

N

with Grade Pay of Rs. 4200/%) with 3 yrs. regular service in the grade or equivalent in U
Centrai’State Govt./High Courts and Subordinate Court thereto. and possessing
qualification zned experience as tnder (V) beiow : '

(:1)- Persons having six years service in the grade rendered atter appointment thereto on regular
basis i wost in the scale of pay of Rs. 4504-7000/- (Revised o PB-1 Rs. 5§200-2020/- with
grade Pay Ks. 2800/5) or equivalent ia 4 Cen /State Govi. High Courts and Subordinate

- Court thereio and possessing qualitication and experience as under (V) below

F OR “ * -

{ivd Persons having icn-vears ssrvice in the grade rendered after appointment thereto on regular

basis in post in the scale of pay of Rs. 4000-6090/- (Rsvised to PB-1 Rs. 5200-20200 - with
g ade Pay Ks. 2400/-) or equivalent in the Central/Stste Govi./High Courts and Subordinate
Court thetetn and possessing qualification and experience as under (V) helow

o Fducaliops Oualification -

Vegeptial -

fasier's-Togree of 2 recognized University of equivalent in Hindi or Enghish with
aolid o [Hadi as compalsury or elective subject or as a medium of examination at

sawog leval

T

.



OR
(i) Master’s Degree of a recognized University or equivalent in any subject other fhan Hindi ot |
English, with Hindi or English medium and English or ITindi as corapulsorv or siective subjeet
or as 2 medium of examination at degres level.
OR
(iii) Master’s Degree of 2 recognized University or equivaient ip any subject other than Hindi or
~ English, with Hindi and English as compulsory of alective subjects of either of two ae a medium
" of examination and the other as compulscry or elective subjest at degres iovel.
* {iv)Recognized Digloma or Certificate Course’ i trmslation from Hindito Eoglish and vice

versa or iwa years experiencs of trahslation work from Hindi to English and vice versa in Central

Tt

""" or State Government offices including Govt. of India Undertaking.
U Dosrables Ao TN

@) Knowledge at the level of Maiﬁculﬁti«;ﬁfyf@ recognized Board ar. equivalent of cne on
the languages other than Hindi mentioned in the Eighth Schedule of the Cotstitation.
. ;o (@) Degreeocr Diploma i translation from Hindi to English and vice-versa from a recognized

A
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L VH ACCHUNTS CGTFICHR (80 sz - ronp ‘B (G o
" Rs.7450-225-11500/- Revised PE»‘Z}%M'—E-#%{){? :_'z_ﬁ,‘as;'{jr;',z.':e. JRA
.. " Aliahabad, Bangziore, mictlam. Jodspur, - fabaibur, Madeds,” LML, Lremypion & Patna
O ey - . . YRS T T - ool e . ‘.
Henches of CAT on deputation hasis nitially for a period of ons yeat
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' " Erigibility Criteria:- |
. 4o %, - ._‘ Ly
(@  Regular Acconnts’Andit Officers from any of the ‘t}rgasﬁze{i--,&ccbgbts TNeparfment.
o) - CfScers under the Cantral Government holding an anslogous post on regular basis who
have undergone iraii;;eg' in Cash, and Accounts work i ISTM or equivalent and possess
.+ - experience in Cash & Accoumnis & Budget Work: B
(iif):; Junior Accounits Officer/ Ascounts Audit Officers ‘or equivalent m the scale of Rs.5500-
9000:’650@-11}500/- (Revized PB-2 Rs.9300-."4480ﬂ plns Grade Pay 4200/-) with &5 vears regular
service respectively tnuier C&AG, Defencs A/Cs, F&T, Railways, A/Cs. Depaitment. '

1

VI JUNIOR A_CCOUNTS f’FFlCER 63 posts) :- Group B:% (Non-Gazettcd) in the scale of pay
- of Rs:- £500-173-2000/« (Revised FB-2 9300-34300 : plus Grade Pay Rs.4200/-) one each at Patna,
* Hyderabad & Jaipur Bench on ranstet on deputation basis iitiaily for a-period of cne year.

- Btisibitity Criteria:-

@y - . Officiale. vnder the Céritral Government holding. anatogous post of SAS Accountant, Jumior
Accounts Officer in the various ‘Accotmting organizations; OR .
Y Assistants with 3 years of service in the scale of pay of Rs. 5500-175-9000/- (Revised PB-2
- O%IN-34800 plos Grade Pav-Re:4200i-)/Upper Division Clerks of Central
() - Guvernmest with 10 years of 'service in the grade who have undergone Cash & Accounis
" Traming in I8TM er equivalent or possess Hiree vears experience ot Cash, Accounts and Budget
WS, ' o -




X LIBRARY & INFORMATION ASSISTANT (02 posts) :- Gioup ‘B’ (Non-Giazstted Post in
the scale of pay of Rs. 5500-175-9000/+( Revised Pay Band-2, 9300-34800 Pius Gradc Pay R3.4200/-)
one each at Madras & Patna Bench on transier on deputation basis inftizlly for a period of one vaar. |

Ca]

Eligibility Criteria: -
Persons holding analogous posts in any Central/State Govi. High Couzis and Courts suberanate
thereto or in lower posts with at least S years regular ssrvice in the scale of Rs.4500-7000 (Fee
revised) or equivalent and possessing qualification ang experience as under

Essential: R o o

(i A Degree or equivalent from a recognized University or cquivalsnt,”

(i) A Bachelor’s Degree in Library and Information Science from a recognized Universit or
equivalent.

(iii) 2 years experience in a responsibls capacity in a library of standiag.

Desirable: | ot . .
(i)  Master's Degree in Library & Information Science of recognized Univarsity or
equivaleni or Degree in Law. _
(v)  Experience of Dcementation i a responsibie capacity.

X COURT MAYE VR/STENGGHAPHER GRADE 0 (15 pasts) :-

Group ‘B’ (Non-Gazeited) in the scale of pay of Re55(M-175-9000/- revised to
Rs. 7450-225-11500/- (Revisea PE-2 Rs. 9300-34800/- Pius Grads Pay ot Rs.4609/-) at
Alluhzbad, Ahmedsbad, Bangalore, Calcutta, - Chandigarh, Jodhpur! Jaipw:. Guwshati and
Madras Bench on fransfer on deputation basis initialiv tor a period of one vear.

Fligibilitv Criteriz:- S

1. Cowt Master/Stenographer Grade °C’ from amongst Certral vaenme;ntr‘Statc
Governments/High Courts with at least two years segular service or persens holding equivalent
posts with at least two vears regular service in the crade of Rs.5500-175-000/ revised to
Ra. 7450-225-1150{/- (Revised FB-Z Rs. 9300-31x00/- Plus Cirade Pay of Rs. 4200/~ or
Rs.4600/-) or

2. Stenographer Grade ‘D’ or persons holding equivalent posts with at least five years regular
service in the grade of Rs.4000-100-6000/- (Revised to PB-1 Rs. 5200-20200/- with Grade Pay
Rs. 2400/-) and possessing a speed of 100 w.p.m. in shorthand and 30 w.p.m. in typewriting in
English.

Xi STENOGRAPHER GRADE ‘D’ (09 posis) :-

Gmhp ‘C'  {(Non-Gazewted) in the scale of pay of Rs.4000-100-6000/- (Revised
PB-1 5200-20200/- plus Giade Pay 24C0/-) at Principal Bench, Allahabad, Bangalore, Cuttack,
Cadentta and Madras Benches of CAT on wansfer on deputation basis initially for a period of one
year.

Fliod ‘n‘lxw Criferia:- Swenographer Grade ‘D" from amongst Central Government/State
aoverenoats Thsh Courts with af lzast two years regulor service or persons holding equivalent

et wiih ot buast two years regutar service in the grade of Rs. 4000-100-6000/~ (Revised to PB-

E T RIOB.T020 - with Grade Poy Ks. 2400/-) with 30 w.p.m. in shorthand and 30 w.p.m. m

Pt N e LA
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X1~ 'CARETAKER (04 post)-
Group ‘B’ (Nom-Gazetted) ‘in the sdde of pay of Re SUBNS0EN - e sd
PB-2 Rs. 9300-34800/- with Grade Pay Rs. 42004-1 one each at Principal. Doarabads, {enna
and Allahabad Bench of CAT on depuration basis initially for a period o 0N VoI

Tligibility Criteria:-'Oﬂiqers of the Central Government

(a) (i) holding analogoué’ 5651%; or o
(i) holding the posts of Upper Division Clerk with 5 yrs. regular service in the grade; or
(i) holding the posts of Lower division Clerk with 10 vrs. regular service m the grade: and
()  Possessing a degree fiom a recognized {Tniversity of equivalent.
Note:-

WA~

1 The period of deputation in respect of above posts including the period of depntation in another
ex-cadre post held immediately preceding this appointment in the same cr som: other
grganization/department of e Central Govt. shall ordinartly not exceed three veurs. The niagimum age
init £ the appointrment shail nof exceed 56 vears on the closing daie of peoeipt of ~pin ation.

Number of vacancies and nlace of posting are sitbject to change.

2 The applications in the given protorma {duly ryped in double space) tocether with atiested copies
fCR dossicrs for the last five years of thy eligible officials who are willing to he considered for the said
posts and ccuid be spared immediately, may be forwarded to the Principal Registrar, Central
Administative Tribupai, Principsl Benck. 6135, Corernicus Marg, Mew Delhi-110001 within 45 davs
from the dats of circular.

3.  Whilk forwarding the applicaﬁoﬁs, certificate to the effect that the official; are clear from
vigilance point of view and there is no discipBuavy case pending/contomplated against himher, may also
be given at the bottom of the enclosed proforma. . v .

4. The department while forwarding applications may rlease ensure tht the officials who volunteer
for ihe post shall not be allowsd to withdraw thoir names laisr on.

4

5. Applications received afier the expiry of last date or otherwise found incomplete for want of
ACRs/Vigilanes Clearance Certificate or withont fae seal of the office will not be entertained.
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PROFORMA FOR FURNISING BIO-DATA FOR THE POST OF

-=h

. Name of the applicant:
(In biock letters) - —
2. Name, address and contact No. . e s

of office where working at present
3 Contacts:

a. Niobile

b. Email

¢. Landline

d. Residential address

4, Date of Birth

3. Sey { Mala / Femmla’ -
& Date of entry into Govt. Service 2

gervice 1o which the officer helurys. -
7. Present post held: -

(@} Date of appointment in the
Present post Mention adhoc
& regular pericds separateiy
) with pre-revised sc=i2 of pay
(b “Pay Band, Grade Fay &
Fresent Basic Tay:

7. Details of earier deputations, if any

(&) - - Whether oresentiy hoiding

deputation post or not:

F4 IF'yes' please menton, Pay Band,
: ¥es ;

7} Grade Pay & Presant Rasic Pay

»
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3 . .

- Eduicational qualifications

(including professional gualification}

SNo

1t.

12

w

Place :
Thate o

“Choice of station:

Degree/ Diploma Year . Subjests taken . University

Brief Gervice narticiiars/

experience detaits : s s i omeh

Whether SC/ST/OBC

et

. Ve

Signature of the Appiicant

Certificate to be furnishet by the Head Office

Service particulars given above have been veritfied from the service record of the Applicant
ang found coirect. '

Certified that no vigilance enquiry/ Disciplinary case is pending or contemplated against
the applicant. ' ‘

He will be relieved of his duties in this office to take up assignment in the Central
administrative Tribunal, on his selection for appeintment to the post.

Signature & Designation
Office seal:






